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To,

Sub:

Ref:-

Sir,

Copy to:

Smti. Jayashree Bora,
Jt. Registrar (Vigitance),
Gauhati High Court,
Guwahati.

Shri Roushan Lal,
District & Sessions Judge,
Karbi Anglong.

Casual leave.

Your letter dtd. 16.01.2025.

Dated Guwahati rne2\ *uarv, zozs.

With reference to the above, I am dtrected to inform you that you have beengranted casuar reave on 76.0r.2025, 
"rong 

;ith- Ltion teave permission ti, themorning or r7.or-2025 (prefixing 11.01 20251 ii.or.ioNr. The Addr. District & sessionsJudge, Karbi Angrong and in her absence, the next senior most Judiciar officer avairabre at thestation shall remain in charge of your Court and Om." in Vou absence.
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.J/The Project Manager, Gauhati High Court, Guwahati


